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ITEM NO.36               COURT NO.1               SECTION XI

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C)  No(s).  8541/2024

(Arising out of impugned final judgment and order dated  22-03-2024
in WC No. 6049/2023 passed by the High Court Of Judicature At 
Allahabad, Lucknow Bench)

ANJUM KADARI & ANR.                                Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(IA No. 78898/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT IA No. 84097/2024 - INTERVENTION/IMPLEADMENT)
 
WITH

SLP(C) No. 7857/2024 (XI)
(IA No. 78763/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT IA No. 144618/2024 - EXEMPTION FROM FILING O.T. IA No. 
138129/2024 - EXEMPTION FROM FILING O.T. IA No. 137470/2024 - 
EXEMPTION FROM FILING O.T. IA No. 78769/2024 - EXEMPTION FROM 
FILING O.T. IA No. 78766/2024 - PERMISSION TO FILE SYNOPSIS AND 
LIST OF DATES)
 
SLP(C) No. 7821/2024 (XI)
(IA No. 78543/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT IA No. 144767/2024 - EXEMPTION FROM FILING O.T. IA No. 
138124/2024 - EXEMPTION FROM FILING O.T. IA No. 137483/2024 - 
EXEMPTION FROM FILING O.T. IA No. 81372/2024 - EXEMPTION FROM 
FILING O.T. IA No. 78552/2024 - EXEMPTION FROM FILING O.T. IA No. 
81373/2024 - PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ 
ANNEXURES IA No. 78540/2024 - PERMISSION TO FILE LENGTHY LIST OF 
DATES)

SLP(C) No. 7878/2024 (XI)
(IA No. 78869/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT IA No. 144846/2024 - EXEMPTION FROM FILING O.T. IA No. 
138126/2024 - EXEMPTION FROM FILING O.T. IA No. 137308/2024 - 
EXEMPTION FROM FILING O.T. IA No. 78871/2024 - EXEMPTION FROM 
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FILING O.T. IA No. 78870/2024 - PERMISSION TO FILE LENGTHY LIST OF 
DATES)
 
SLP(C) No. 7890/2024 (XI)
(IA No. 78915/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT IA No. 154181/2024 - EXEMPTION FROM FILING O.T. IA No. 
78916/2024 - EXEMPTION FROM FILING O.T.) 
 
SLP(C) No. 13038/2024 (XI)
(IA No. 131256/2024 - EXEMPTION FROM FILING C/C OF THE IMPUGNED 
JUDGMENT IA No. 131259/2024 - EXEMPTION FROM FILING O.T. IA No. 
131258/2024 - PERMISSION TO FILE LENGTHY LIST OF DATES)

CONMT.PET.(C) No. 591/2024 in SLP(C) No. 7878/2024 (XI)
(IA No. 160933/2024 - EXEMPTION FROM FILING O.T.)
 
T.P.(C) No. 2697/2024 (XI)
(FOR ADMISSION)
 
Date : 22-10-2024 These matters were called on for hearing today.

CORAM :  HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE J.B. PARDIWALA
         HON'BLE MR. JUSTICE MANOJ MISRA

For Petitioner(s)  Ms. Swarupama Chaturvedi, Sr. Adv.
                   Mr. Abhaid Parikh, AOR                   
                   
                   Mr. M.r.shamshad, Sr. Adv.
                   Mr. Mohd Kumail Haider, Adv.
                   Mr. Arijit Sarkar, Adv.
                   Mr. Syed Jafar Raza Zaidi, Adv.
                   Ms. Zeb Hasan, Adv.
                   Mr. Mohd. Waquas, AOR                   
                   
                   Mr. Shariq Ahmed, Adv.
                   Mr. Talha Abdul Rahman, Adv.
                   Mr. Tariq Ahmed, Adv.
                   Mr. Vinay Vats, Adv.
                   Mr. Faizan Ahmad, Adv.                   
                   M/S. Ahmadi Law Offices, AOR
                   
                   Mr. P. Chidambaram, Sr. Adv.
                   Dr. Abhishek Manu Singhvi, Sr. Adv.
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                   Mr. Mukul Rohatgi, Sr. Adv.
                   Mr. P. S. Patwalia, Sr. Adv.
                   Mr. Salman Khurshir, Sr. Adv.
                   Mr. Rohit Amit Sthalekar, AOR
                   Mr. Sankalp Narain, Adv.
                   Mr. M.a Ausaf, Adv.
                   Mr. M.a. Ausaf, Adv.
                   Mr. Hritudhwaj Pratap Sahi, Adv.
                   Mr. M.A. Ausaf, Adv.
                   Mr. H.P. Sahi, Adv.
                   Mr. Srivats Narain, Adv.
                   Ms. Ranjeeta Rohatgi, Adv.
                   Mr. Yash Johri, Adv.
                   Ms. Lubna Naaz, Adv.                   
                   
                   Dr. Menaka Guruswamy, Sr. Adv.
                   Mr. Pradeep Kumar Yadav, Adv.
                   Mr. Gopal Singh, Adv.
                   Mr. Vishal Thakre, Adv.
                   Ms. Anjale Patel, Adv.
                   Ms. Chhaya, Adv.
                   Mr. Utkarsh Pratap, Adv.
                   Ms. Arunima Das, Adv.
                   Mr. Gagan Kumar, Adv.
                   Mr. Sanjeev Malhotra, AOR                   
                   
For Respondent(s)  Mr. Mahesh Thakur, AOR
                   
                   Ms. Madhavi Divan, Sr. Adv.
                   Mr. Nachiketa Joshi, Sr. Adv.
                   Mr. Santosh Kumar, Adv.
                   Mrs. Santosh Kumar, Adv.
                   Mr. Praneet Pranav, Adv.
                   Ms. Sindoora Vnl, Adv.
                   Mr. Sai Shashank, Adv.
                   Ms. Aarushi Singh, Adv.
                   Mr. Amit Sharma, Adv.
                   Mr. Vikash Chandra Shukla, Adv.
                   Mr. Rahul G. Tanwani, Adv.
                   Ms. Bhavya Tyagi, Adv.
                   Ms. Aishaani Narain, Adv.
                   Ms. Nidhi Khanna, Adv.
                   Ms. Aditi Tripathi, AOR                   
                   
                   Mr. KM Nataraj, A.S.G.
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                   Mr. Sharan Dev Singh Thakur, Sr. A.A.G.
                   Ms. Ruchira Goel, AOR
                   Mr. Siddharth Thakur, Adv.
                   Ms. Indira Bhakar, Adv.
                   Ms. Aarushi Singh, Adv.                   
                   
                   Mr. Tushar Mehta, SG
                   Mr. Amrish Kumar, AOR
                   Mr. Kanu Agrawal, Adv.
                   Mr. Sansriti Pathak, Adv.
                   Mr. Aaditya Dixit, Adv.
                   Mr. Amit Sharma V, Adv.
                   Ms. Rajeshwari Shankar, Adv.
                   
                   Mr. Gurmeet Singh Makker, AOR
                   
                   Mr. Anas Tanwir, AOR
                   Mr. Ebad Ur Rahman, Adv.
                   Mr. Afzal Ahmad Siddiqui, Adv.
                   Ms. Masoom Raj Singh, Adv.
                   Mr. Mohd. Asif Abbas, Adv.                   
                   
                   Mr. Guru Krishna Kumar, Sr. Adv.
                   Mr. Praneet Pranav, Adv.
                   Mr. Tadimalla Bhaskar Gowtham, Adv.
                   Mr. Santosh Kumar, Adv.
                   Mr. Subodh S. Patil, AOR
                   Mr. Alabhya Dhamija, Adv.
                   Mr. Pulkit Shrivastava, Adv.
                   Mr. Shuvodeep Roy, Adv.
                   Mr. Gautam Singh, Adv.
                   Mr. Bhakti Vardhan Singh, Adv.
                   Mr. Amit Sharma, Adv.
                   Mr. Ashwin K., Adv.
                   Mr. Ranjeet Mishra, Adv.
                   Mr. Krishna Kant Dubey, Adv.                   
                   
                   Mr. M.R. Shamshad, Sr. Adv.
                   Mr. Mohd Kumail Haider, Adv.
                   Mr. Arijit Sarkar, Adv.
                   Mr. Syed Jafar Raza Zaidi, Adv.
                   Mr. Mohneesh Pratap Singh, Adv.
                   Ms. Zeb Hasan, Adv.
                   Mr. Mohd. Waquas, AOR                   
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                   Ms. Swarupama Chaturvedi, Sr. Adv.
                   Mr. Abhaid Parikh, AOR
                   Ms. Saumya Kapoor, Adv.
                   Mr. Aayush Shivam, Adv.
                   Ms. Kavita Chaturvedi, Adv.

Mr. Manoj Ranjan Sinha, Adv.
Mr. Vishal Agrawal, Adv.

                   

UPON hearing the counsel the Court made the following
                              O R D E R

1 Arguments concluded.

2 Judgment reserved.

 (GULSHAN KUMAR ARORA)                (SAROJ KUMARI GAUR)
   AR-CUM-PS ASSISTANT REGISTRAR
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